Name of the Court

SH. SANJEEV
IAGGARWAL,
JUDGE
ICOURT)-01

KUMAR|
DISTRICT]
(COMMERCIAL|

SUMMARY OF COMMERCIAL CASES

District

ICentral

No. of cases Total No. of No. of cases Total Total
pendingon number cases identified number of number of
the 1st day of of cases received bynon cases cases
month instituted transfer = commercial/ disposed pending at
during during the transferred during the the end of
the month duringthe month the month
month  from other month to
courts other courts

1398 49 12 11 106 1342

SH. RAJNEESH KR. GUPTA,
[DISTRICT JUDGE
(COMMERCIAL COURT)-02

ICentral

1627 25 20 118 60 1494

SH. PAWAN KUMAR JAIN,
[DISTRICT JUDGE
(COMMERCIAL COURT)-03,

ICentral

1439 30 o o

54 o

3A

IMS. ILLA RAWAT, DISTRICT]
JUDGE, COMMERCIAL
ICOURT-03

ICentral

11 10 1408

IMS. NISHA SAXENA DISTRICT
JUDGE (COMMERCIAL
ICOURT)-04

ICentral

1161 26 14 10 85 1106

SH. ASHWANI KUMAR|
SARPAL DISTRICT JUDGE
(COMMERCIAL COURT)-05

ICentral

806 47 7 5 74 781

SH. PARAMJIT SINGH,
[DISTRICT JUDGE
(COMMERCIAL)-06, CENTRAL

ICentral

1687 58 5 35 21 1694

MS. KAVERI BAWEJA,
[DISTRICT JUDGE,
COMMERCIAL COURT-07

ICentral

285 1 6 278

SH. DINESH
[DISTRICT
(COMMERCIAL)-01

BHATT,
JUDGE

West

1311 114 1 10 80 1336

MS. HEMANI MALHOTRA,
[DISTRICT JUDGE
(COMMERCIAL COURT)-02

West

1368 119 4 31 58 1402

10

MS. SANTOSH SNEHI MANN,
[DISTRICT JUDGE
(COMMERCIAL COURT)-01

New Delhi

793 46 6 o 35 810




Name of the Court District No. of cases Total No. of No. of cases Total Total
pendingon number cases identified number of number of
the 1st day of of cases received bynon cases cases
month instituted transfer commercial/ disposed pending at

during during the transferred during the the end of
the month during the month the month
month  from other month to

courts other courts

SH. GURVINDER PAL SINGH,
11 [DISTRICT JUDGE[New Delhi 497 42 93 7 33 592
(COMMERCIAL COURT)-02

SH. SANJIV JAIN, DISTRICT

12 JUDGE (COMMERCIALNew Delhi 650 55 46 4 50 697
ICOURT)-03
SH. PREM KUMAR|

13 BHARTWAL, DISTRICT|South 1173 73 4 1 116 1133

JUDGE (COMMERCIAL)-01

SH. VINAY KUMAR KHANNA,
14 [DISTRICT JUDGE[South 798 110 11 3 83 833
(COMMERCIAL COURT)-02

SH. UMED SINGH, DISTRICT,]

15 JUDGE (COMMERCIAL)-01  Pouth-East 1882 97 18 o 49 1948
MS.  VINEETA  GOYAL,
16 [DISTRICT JUDGE[South-East 1692 96 16 3 74 1727

(COMMERCIAL COURT)-02

SH. SANJAY SHARMA-I,
17 [DISTRICT JUDGE[East 1919 465 4 105 287 1996
(COMMERCIAL)

SH. CHANDRA SHEKHAR,

[DISTRICT JUDGE,

18 ICOMMERCIAL COURT-02 East o 1 82 o 6 o
IMS. BARKHA GUPTA,

19 [DISTRICT JUDGE,North-East 437 44 5 o 54 432
(COMMERCIAL COURT)

VACANT COURT OF MS.
INIVEDITA ANIL SHARMA,
[DISTRICT JUDGE]
(COMMERCIAL)-01

20 Shahdara 752 29 o o 1 )

SH. BRIJESH KUMAR GARG,
20A DISTRICT JUDGE[Shahdara o 18 o 46 1 751
(COMMERCIAL)-01

IMS. SUKHVINDER KAUR,
21 [DISTRICT Shahdara 789 43 5 73 60 704
JUDGE(COMMERCIAL)-02




Name of the Court

District

No. of cases Total No. of No. of cases Total Total
pendingon number cases identified number of number of
received bynon cases cases
instituted transfer commercial/ disposed pending at
during during the transferred during the the end of
the month during the month the month
month  from other month to
courts other courts

the 1st day of of cases
month

H. AJAY KUMAR JAIN,
IDISTRICT JUDGE,
ICOMMERCIAL COURT
22 Shahdara o ) 73 o 1 72
[MS. ANU GROVER BALIGA,
[DISTRICT JUDGE,
23 COMMERCIAL COURT Shahdara o o 46 o o 46
SH. GURDEEP SINGH,
24 [IDISTRICT JUDGENorth-West 2670 183 12 17 112 2736
(COMMERCIAL)
SH. VIRENDRA BHATT,
25 [DISTRICT JUDGENorth 2057 157 7 3 58 2160
(COMMERCIAL)
SH. PANKAJ GUPTA’SOUTH
26 [DISTRICT JUDGEWEST 1786 58 24 1149 115 604
(COMMERCIAL)
SH. BHUPESH KUMAR,
[DISTRICT JDUGE,
> ICOMMERCIAL COURT-02 SOUTH o 6 °
7 WEST 575 4 577
SH. RAKESH SYAL, DISTRICT
JUDGE, COMMERCIAL
ICOURT-03 SOUTH
28 WEST o 1 577 1 o 577
GRAND TOTAL 28692 2006 1952 1644 1693 20313
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